
ORISSA HIGH COURT CUTTACK

Dated, Cuttack the 26'h Aprll,2023

Advertisement No. 01, Dated: 15.03.2023 for Designation of Advocates as Senior
Advocates by the Orissa High Court

NOTICE
Advertisement No.0l Dated: 15.03.2023 was published inviting

applications liom eligible Advocates for designation as Senior Advocates. and the

applications received from the applicant Advocates, in response thereto, have

been scrutinized and the defbct(s)/ deficiency(ies) and Omission(s) noticed
therein has/have been reflected in the Table below under column "Wanting"
against the names ofthe applicant Advocates.

The applicant Advocates as detailed below are requested to remove the

defect(s)/ deficiency(ies) and supply the Omission(s) as noticed and reflected in
the wanting column below against each of them by 5.00 P.M. of 03.05.2023
positively.

sl.
No.

Name

S/s
Wanting

I Mrs. I']ami Rath
Padmalaya, Seikh
Bazar, Cuttack-
753008, Odisha

DOB Proof

2
Nirada Kanta

Mishra

Documents
relating to Col.

no. 20 of the
application form

is wanting

3
Tushar Kanti

Satpathy

AT-Hemalata
Bhawan, Samanta
Sahi, Canal Road,
Cuttack-753001,

Odisha

DOB Proof

4
Ranjan Kumar

Nayak

Clo-
Madhabananda

Swain, At-
Ramgarh, Kotsahi,
Mathasahi, Tangi,

Cuttack

Bar
Enrollment
Certificate,
Declaration/
Undertaking

Signature in the
application form

is wanting

Ra.j.leet Roy

Plot No. C/1250,
Sector-6, C.D.A.,
Cuttack-753014,

Dist.-Cuttack

DOII Proof,
LLB

Certificate

Documents
relating to Col.
no. 19 of the

application form
is wanting

Address

Mishra House,
Babupada,

Purunabasti, P.O.-
Kalimandir Road,

P.S./Dist.-
Jharsuguda, Pin-

768202

HP
Placed Image



DOB Prool,
Declaration/
Undertaking

7
Jitendra Kurnar

Mohapatra

C-60, South Extn
Part-1,2nd Floor,

Ncw Delhi-
1 1 10049

DOB Proof,
LLB

Certificate,
Bar

Enrolhnent
Certificate,
Declaration/
Undertaking

Documents
relating to
Col.nos.

13,17,19 & 20 0f
the application
form is wanting

8 Sidhartha Das

At-Bampi Sahi,
P.O.-Tala Telenga

Bazar, P.S.-
Purighat, Dist.-
Cuttack, 753009

DOB Prool,
Declaration/
Undertaking

Documents
relating to

Col.nos. 19 &21
of the

application forrn
is wanting

Arup Kumar
Panda

At-Ba"jrakabati,
Canal Road, P.O.-
College Square,

P.S.-Mangalabag,
Dist.-Cuttack, Pin-

753003, Odisha

Documents
relating to

Col.no. l4 of the
application fbrm

is wanting

10
Prafulla Kumar

Rath

Plot No. 3D/1121,
Sector- l i, C.D.A.,

Dist.-Cuttack,
Odisha, Pin-

75301 5

Documents
relating to
Col.nos.

1 3,14,16,1 8,19
& 20 ofthe

application form
is wanting

1i Rudra Prasad Kar

Documents
relating to

Col.no. 13 o1'the
application form

is wanting

12

Documents
relating to

Col.no. l3 of the
application form

is wanting

Cr

Kailash Chandra
Kanungo

I'lot No. 941 .

Bornikhal, Canal
Road,

N igamananda
Nagar, Lane-3,
Dist.-Khurda,
Bhubaneswar-

751010, Odisha

Plot No. C-882,
Sector-6, Markat

Nagar, CDA,
Cuttack-753014,

Odisha

I)ocuments
relating to Col.
no. l8 of the

application fonn
is wanting

2

9

DOB Proof,
LLB

Certificate,
Declration/
Undertaking

DOB Proof

At-Purighat, Near
I'}olice Station,

Cuttack-753009,
Odisha

DOB Proof

Samir Kumar
Mishra



t3
Sandeep Kurnar

Parida

Flat No. 106,

Shyarnkunj
Apparlment,

Khannagar, Ring
Road. Cuttack-

753012

DOB Proof

t4
Prasanna Kumar

Parhi

Plot No. 68192512,
CDA, Sector-9,
Cuttack, Pin-

753014, Odisha

DOB Proof,
LLB

Certificate,
Bar

Enrollrrent
Certillcate,

Undertaking

Documents
relating to

Col.nos. 1 7,1 8

&19 of the
application lbrm

is wanting

l5 Sunkuru Sudhakar
Rao

A-810, Metro
Green Woods,

Trisulia" Cuttack-
754005

DOB Proof,
Photo, LLB
Certificatc,
Declaration/
Undertaking

Documents
relating to

Col.no. 13,14,16
&19 ofthe

application forrr
is wanting

16
Dayananda
Mohapatra

Shree Flaripriya,
At-Keonjhar
Colony, P.O.-

Tulasipur, P.S.-
Lalbag, Dist.-
Cuttack, Pin-

753008

DOB Proof,
Declaration/
Unde(aking

Documents
relating to
Col.nos.

t3,14,15,16,
17,18 &19 of the
application fonn

is wanting

By Order of the High Court

Registrar
\),
Jr

?>
\

Memo No. e 557 lDate 26.04.2023

Copy forwarded to the Superintendent, Computer Section of the Court for

uploading the same in the Courts Website in course of the day.

Registrar (

3




